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COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

AT 2.15 P.M

1. CRL.A 267/2013 TEJINDER SINGH @ LUCKY SINGH RAHUL SAHDEV 
VS. STATE OF DELHI KEWAL SINGH AHUJA

2. CRL.A 365/2013 VIKRAM SINGH @ VICKY SINGH K. SINGHAL
THRU.HIS COUSIN & PAIROKAR KEWAL SINGH AHUJA
BALJEET SINGH
VS. STATE NCT OF DELHI

COURT NO.29  
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A 443/2017 M/S S.S. DIAMONDS INTERNATIONAL NAVEEN SHARMA, ASHISH 
THROUGH ITS PROPRIETOR VIVEK SOOD, B.K. PANDEY
VS. NAMEETA SHARMA SIDDHARTH GUPTA

2. CRL.A 444/2017 M/S S.S. DIAMONDS INTERNATIONAL NAVEEN SHARMA, ASHISH 
THROUGH ITS PROPRIETOR VIVEK SOOD, B.K. PANDEY
VS. NAMEETA SHARMA SIDDHARTH GUPTA

3. CRL.A 445/2017 M/S S.S. DIAMONDS INTERNATIONAL NAVEEN SHARMA, ASHISH 
THROUGH ITS PROPRIETOR VIVEK SOOD, B.K. PANDEY
VS. NAMEETA SHARMA SIDDHARTH GUPTA

4. CRL.A 446/2017 M/S S.S. DIAMONDS INTERNATIONAL NAVEEN SHARMA, ASHISH 
THROUGH ITS PROPRIETOR VIVEK SOOD, B.K. PANDEY
VS. NAMEETA SHARMA SIDDHARTH GUPTA

5. BAIL APPL. 350/2018 RAJ KUMAR GOEL MANOJ OHRI, VAIBHAV TOMAR
VS. DIRECTORATE OF ENFORCEMENT ABHIMANYU SINGH, 

RAJEEV RANJAN
SANDEEP SETHI, AMIT MAHAJAN
NITESH RANA, MALLIKA HIREMATH
MADHAV CHITALE, 
A.R. ADITYA, RAHUL VERMA
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6. BAIL APPL. 437/2018 ROHIT TANDON ARVIND NIGAM, SUDHIR NANDRAJOG
 VS. DIRECTORATE OF ENFORCEMENT MANU SHARMA, 

MEHTAAB SINGH SANDHU
MIKHIL SHARMA, ABHIR DATT
SANDEEP SETHI, AMIT MAHAJAN
NITESH RANA, MALLIKA HIREMATH
MADHAV CHITALE, 
A.R. ADITYA, RAHUL VERMA

    HIGH COURT OF DELHI                            
    9TH MAY,2018                              REGISTRAR (LISTING)

/////////



10.05.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO.  14     (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

     AT 02.30 P.M.

37. O.M.P. (COMM) 242/2017    UNION OF INDIA               BHAGVAN SWARUP SHUKLA, SHEKHAR
               Vs. INDERJIT MEHTA           GEHLOT, KAMALDEEP,                     
                              CONSTRUCTION PVT. LTD.       PARVEEN CHAUHAN 
 
38. O.M.P. (COMM) 244/2017    UNION OF INDIA               BHAGVAN SWARUP SHUKLA, SHEKHAR
           Vs. INDERJIT MEHTA           GEHLOT, KAMALDEEP,                     
                              CONSTRUCTION PVT. LTD.       PARVEEN CHAUHAN 
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